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7 Written Answers

mber of unemployed with =mploy-
ment exchanges .

101. SHRI SURESH XALMADI:
vill the Minister of LABOUR AND
HABILITATION he pleased to state:

y what is the total number of
mployed on the live regisier of
ployment Exchanges ai present;
¥

’

(b) how many unemployed are
iikely to be given jobs by ihe end of
the present Plant period,

(c) whether there is any proposal
before Government to give unemploy-
ment allowance to the unempluyed,
who have been on the rolis of the
Employment Exchanges {or more than
a year;

(d) whether Governmen: are con-
sidering a proposal to create an un-
employment fund for the puipose; and

(e) if so, what are the details

thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR AND
REHABILITATION (SHRIMATI
MOHSINA KIDWAI): (a) According
to latest available information, the
number of job-seekerg registered
with the employment exchanges (all
of whom are not necessarily unem-
ployed) was 183 million as on
30-6-1982.

(b) The Sixth Plan cocument esti-
mateg that the Plan would generate
employment opportunities equivalent
of 34 million standard pevson years.

(¢) The Central Goveranment has
no such proposal.

(dy No, Sir.

(e) Doeg not arise,

to Questions 158

Non-completion of Rehabilitation
Schemes at Umerkote, Orissa

102. SHRI SANTOSH MITRA: Wil
the Minister of LABOUR AND RE-
HABILITATION be pleased to state:

(a) whether it is a fact that even
after 23 years of settlement of the
refugees at Umerkote, the Dhanda-
karanya Development Authomty has
failed to complete the rehabilitation
schemes at Umerkote Orissa;

(b) whether it is also s fact that
the rehabilitation work 1s wroposed to
be handed over to the respective
States even bhefore completion of the
rescttlement schemeg by the Central
Government, and

(c¢) if so, what are the details in
thig regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND RE-
HABILITATION (SHRI GIRIDHAR
GOMANGO): (a) No, Sir. The work
relating to settlement of di.placed per-
sors in ('merkote Zone of Dandaka-
ranva Project in Orissg is, more or
lesg, complete.

(b) Government have decided to
normalise administration in Umerkote
Zone and transfer the asset; and in-
stitutions created by tha Dandaka-
ranya Development Authority in this
Zone to the Government of Orissa.

(c) The assets will be {ransferred
to the Staite Government free of cost.
Government have also agreed to bear
the expenditure on making up ‘he de-
ficiencies in these assets and institu-
tions and fér the maintenance of such
assets till such period as may be ag-
reed to. The modalities for transfer
of the assets and the detalleq terms
and conditiong on which the concern-
ed staff will be absorbed in the State
services are being worked out in
consultation with the State Govern-
ment.



